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pated this the 24th day of October, 1995.

Hon'ble Shri S.R. Adige, Member(A)
Hon'ble Dr. A.Vedavalli, Member(J)-

1. shri-K. Hasan - .. =/
. - 8/o Late Shri Qs Hasan -
-General Secretary ¢
1.R.P.0.F. -
301 Baroda House, /---
New Delhi.

2. Shri Surjit Sing% feE
. ... &/o Shri S..Kahan Singh
SEN/Bridge/Northern: Railway,
. 301, Baroda Hoyses- -
Northern Railway,
New Delhi~. = [} =omer ™ o ...Applicant

8y advocate: Shri--Imtiaz-Ahned. -
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1. - Secretary, Rai]ﬁay Borad,
s Rail Bhawan,.New Delhi.: =

2. Chairmany - -

e . Union Public Service Commission,
pholpur House, Shahjahan Road,
New Delhd s = - as wwvmsoroe .. .Respondents

- By Advocate: None.-

“ .ot . @R D-E-Ri(Oral)- -
(By Hon'ble Shri S.R.-Adige) -

. After making: -submission-  for sometime,
applicant's counsel, upon -instructions from applicant
No.1 who. was - present: inCourt, sought permission to

withdraw the 0A with 1iberty to file fresh OA.

2. ResermingaMSuchrliberty to the applicant,
‘permission to withdraw the 0A is granted)and the 0A is

dismissed as withdrawn. .-
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